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CP(IB) 170/KB/2017, CA(IB)N0.740/KB/18 IDBI Bank Ltd.-vs-MBL Infra (102)

ORDER

Ld. Sr. Standing Counsel appears for the Applicant. Ld. Counsel for the
Respondent in CA(IB) No.740/KB/2018 also appears. Affidavit-in-reply is filed.
At the request of the Ld. Counsel for the respondent, the matter stands
adjourned. It is made clear that all the parties including the respondents are
bound by the decision of the RP.

Matter to come up for further consideration on 12.11.2018. /

(M.B.Gosavi)
Member(J)
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